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what is the state of progress and 
what is the latest poBitkm on linking 
of rivers so that the distribution of 
water may be more equitable.

MR. SPEAKER: That does not
arise out of this Question.

SHRI V. ARUNACHALAM: I
understand that there are some forces 
which are trying to utilise water 
against the terms and conditions of 
the Agreement which has been reach­
ed between the two States. I want to 
have a categorical assurance from the 
hon. Minister in this regard. Will the 
Government come forward to give 
the assurance that the scheme will be 
implemented without any diversion 
or deviation from the conditions of 
the Agreement which has been reach­
ed?

SHRI SURJIT SINGH BARNALA: 
The Agreement has been reached 
between the States, and that has to 
be honoured in that very form.

Decentralisation of dDA

•189. SHRI M. RAM GOPAL RED­
DY; Will the Minister of WORKS 
AND HOUSING AND SUPPLY AND 
REHABILITATION be pleased to 
state:

(a) whether there is a proposal to 
decentralise DDA; and

(b) if so, the details thereof?
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(1) To make an over-all assess­
ment of the functioning and activi­
ties of the DDA.

(2) To examine how far the 
Authority has been able to meet 
the objectives for which it "Was get 
up; and

(3) To assess the relationship of 
the Authority with other external 
agencies such as Delhi Administra­
tion, Municipal Corporation of Delhi 
etc.
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SHRI MOHD. SHAFI QURESHI: 
The Hon. Minister has stated that he 
has formed a Committee to go into



Oral Answers FHALGUNA 15, 1899 (SAKA) Oral Answers ig

the whole gamut of DJDJL’s func­
tioning. May I know which other 
Ministries are involved in tfifct Com­
mittee and when the Report of the 
Committee will be submitted to the 
Government?

SHRI SIKANDAR BAKHT: The 
Report of the Committee was due to 
be submitted on 28th Pebruary but 
they have asked for an extension of 
three months.

SHRI MOHD. SHAFI QURESHI: 
Which are the other Ministries that 
are involved?

SHRI SIKANDAR BAKHT: No
other Ministry is involved: it is the 
local Administration the MumcipaJ 
Corpoiation of Delhi, the New Delhi 
Municipal Committee, L & D etc that 
are involved
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Policy for Appointment of Chief Exe­
cutives to state Farms Corporation

an,| National Seeds Corporation

*190. SHRI BIRENDRA PRASAD: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to lay 
a statement showing.

(a) whether Government’s Policy is 
to appoint the Chief Executives in the 
State Farms Corporation of India and 
National Seeds Corporation only 
out of the persons who are either at 
the verge of retirement or re-employ ed 
after retirement;

(b) if so, will it not affcct the em­
ployment potential of the younger 
generation who may be competent to 
hold these posts,

(c) have such posts ever been cir­
culated to the Bureau of Public Enter­
prises before the appointment to these 
posts are made; and

(d) what is the policy of Govern­
ment for recruitment to these top and 
lower posts in these two organisations




